
BEFORE THE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 51/2025  

 

IN THE MATTER OF:  

DEVENDER                                                                         ...APPLICANT 

Vs 

 

PRINCIPAL CHIEF CONSERVATOR  

OF FORESTS & ORS.                                                     ...RESPONDENTS 
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1. REPLY AFFIDAVIT ON BEHALF OF THE 

RESPONDENT NO. 1 ΤΟ 3 
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2. Annexure-1: Copy of the notification no. F.10(42) 

I/PA/DCF/93/2012-17(1), dated 24.05.1994. 
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3. Annexure-2: Copy the order no. F.33(8)/87/S.K./ 

Rev./ 5963 dated 03.11.1987 
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4. Annexure-3: Copy of the said affidavit filed by the 

Revenue Department before the Hon'ble National 

Green Tribunal in OA no. 58/2013 in the matter titled 

Sonya Ghosh versus GNCTD 

12-29 

5. Annexure-4: Copy of the report dated 02.09.2025 30-37 

6. Annexuure-5: Copy of the allotment as per the above-

mentioned affidavit filed by the Revenue Department 

in OA no. 58/2013 in the matter titled Sonya Ghosh 

versus GNCTD 

38-40 

7. Annexure-6: Copy of the latter dated 04.09 2025 41-42 

 

 

FILED BY: 

 

 

NEW DELHI                                                      (JYOTI MENDIRATTA) 

DATED: 17.09.2025                                          Advocate for the GNCT of Delhi 

Ph: 9811136141 

jmalawoffices@gmail.com 
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